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boats and gear, improvement of the quality of 
engines, alternatives to wood for construction 
of hulls etc.—-are receiving continuing atten
tion by research institutions und technical 
Committees. A string of harbours is being 
provided around the coast to facilitate efficient 
operation of mechanised vessels and to sn ve 
a? focal points for ancillary industiics. The 
harbour facilities are being pi ovidcd under a 
Centrally sponsored Schemc for which a pro* 
vision of Rs. 6 crores has been made in the 
Fourth Plan.

Deep Sea Fishing : It has been urged in seve- 
tal quarters that more attention should be 
paid to Deep Sea Fishing, not only bccause 
.if the rich potential of deep water resources, 
but also because coastal resources in some 
areas are already being exploited to the maxi 
mum extent consistent with the* available 
resources in these ateas. Particular concern has 
been expressed icgarding the problem of ac
quiring suitable vessels and expet tisc for Deep 
Sec Fishing, and the absence of harbour faci
lities.

While the programme of mechanisation of 
the coastal fishing industry is being continued 
m the Fourth Plan, increased attention is being 
given to the development of deep sea fishing 
A provision of Rs. 19.'i crores (including Rs. G 
crores for fishing harbours at minor ports) has 
been made in the Fourth Plan for provision 
of harbours which will fa< ilitate efficient opera
tion not only of the mechanised boats but also 
of larger deep sea fishing vessels. Large har
bours have already been sanctioned at Bombay, 
Madras, Calcutta, Cochin, Tuticorin and 
Vizhinjom. Smaller harbours have been 
sanctioned at 8 sites. The xequirements of 
ve^ds for deep sea fishing are being met by a 
suitable balancing of imports against indige
nous construction. While import of a limited 
number of vessels by the industry has been 
permitted, the indigenous ship building in
dustry has been encouraged to develop exper
tise in construction of deep sea fishing vessels. 
A scheme of subsidy for indigenously construc
ted deep see steel fishing vessels has been in
troduced. Deep Sea Fishing has also been 
listed among the industries in which foreign 
collaboration is admissible, and the terms and 
conditions of foreign collaboration in deep sea 
fishing projects are being formulated. The 
Central Government is alvo expanding the 
organisations for survey of marine resources

and training of personnel of deep sea fishing 
vessels. The Central Deep Sea Fishing Orga
nisation which carries out exploration of 
marine resources is being strengthened by the 
addition of Ji vessels. Eight new bases for 
exploratory surveys arc being established. The 
Central Institute of Fisheries Operatives has 
its headquarters at Cochin and a Unit at 
Madras. Operatives of deep sea fishing ves
sels ate trained at this Institute.

Inland Fisheries : In the Inland Sector also, 
several schemes for production of fish seed by 
collection and induced breeding, establishment 
of nut series, and demonstration hsh farms, 
development of reservoirs etc. have been taken 
up. Out of the total provisions of Rs. 83.31 
erores for fisheries development in the Fourth 
Plan, an amount of Rs. 14.33 crores has been 
earmarked for inland fisheries. The inland 
fv-h production has risen from 2.77 lakh tonnes 
in 1%1 to 6 71 lakh tonnes in 1970

Research: The Central Marine Fisheries 
lleseatch Institute, the Central Inland Fisher
ies Research Institute and the Central Insti
tute of Fisheries Technology arc conducting 
programmes of research on a variety of sub
jects having a bearing on fisheries develop

ment. The Marine Rt search Institute con
ducts research on the various species of fish, 
the distribution pattern of hsh stocks and 
environmental factors The Inland Fisheries 
Institue conducts research on the breeding of 
fish and improved t« hmqucs of culture. The 
Inststutc of Technology is woikiug on improve
ments in fi>hiug craft and giar and methods 
of hsh handing and ptoccsswg.

High Price of Indian Fertiliser

7‘U0. SHRIMVTI BIBHA GHOSH: 
Wdl the Minister or \GRICULTUKK be 
pleased to state :

(a) Whether in spite of cheap U*xmr, the 
piicesof fertilisers in India are highest in the 
World;

(h) If so, tlit i easoris thereof;

(c) Whether Government propose to bring 
down the price level of fertiliser to subsidise it; 
and

(d) if not, the reasons thereof?
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THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
ANNASAHEB P. SHINDE): (a) and <b). The 
prices of fertilisers in India are relatively higher 
than in other countries. The cost of domestic 
production is unfortunately high. The ferti
liser industry is highly capital-intensive. Due 
to various factors like the high cost of imported 
machinery, raw materials and in some cases, 
the purchase of the latest process know-how, 
the cost of production of the fertilisers and 
hence th<*ir prices to the consumers, are high. 
I t has been the constant endeavour of the 
Government to efTi-ct reduction m costs (a) by 
maximum utilisation of installed capacities,
(b) by establishing production in large-3u<"d 
units dictated by economic s ol scale and (c) by 
adoption of the latest production techniques in 
order to ensure highest level*- of production 
efficiency, and to bring down the- costs.

(c) It has always been the endeavour of the 
Government to fix the Pool prices of impor
ted fertilisers as low as possible. It is hoped 
that with the adoption of the latest production 
techniques, by ensuring highest levels of pro* 
duction efficiency and with the expansion of 
the existing units, the cost of production and 
hcncc the price of fei tilisers would come down.

The Government do not propose to give any 
Subsidy on the prices of fertilisers. Fertilisers 
are, however, s o ld  to the consumers at unilorm 
railhead prices throughout the country.

(d) The National Development Council has 
laid down that the agricultural inputs including 
fertilise! s should not be subsidised and that the 
fanner should be encouraged thiough an 
incentive price for the produce.

Im plem entation of Recommendations of 
Second Central Wage Board on Cotton 

Textile Industry in Mysore State

7911. SHRI DASARATHA DEB: Will 
the Minister of LABOUR AND REHABILI
TATION be pleased to state :

(a) whether the Second Central Wage Board 
recommendations on Cotton Textile Industry 
have not been implemented by a number of 
cotton textile mills in Mysore State;

(b) if so, the reasons thereof;

(c) the names of the mills where the Wage 
Board recommendations have not been imple
mented; and

(d) the steps taken by Government to imple
ment the same ?

THE MINISTER OF LABOUR AND 
REHABILITATION (SIIRI R. K. KilADIL* 
KAR) : (a) to (d). According to information 
received from the Government of Mysore, six 
imlls(names are given in the enclosed statement) 
had not implemented the recommendations. 
The recommendations are not enforceable 
statutorily. Efforts, howcvci, continue to be 
mide to secure implementation through per
suasion and advice.

Statement

S No I Name-, of (he Mills which have not 
J _| implemented the recommendations.

L j U  2

1 Sri. Chandrodaya Mills, Davarrgcre.

2. Beiljry Spjj. & Wvg., Co. Ltd,,
Hellary.

3 Mahadcva Textile Mill, Hubli.

4. Nandi Hasbi Textile Mills (P) Ltd , 
Nargund.

5. Doddaballapur Spinning Mills, Dod* 
daballapur.

0 Minerva Mills Ltd., Bangalore .
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